
NATIONAL COMPANY LAW TRIBUNAL 
CHANDIGARH BENCH, CHANDIGARH 

In the matter of: 

A22 lnfra Engineering Ltd. ... Petitioner 

Present: None. 

To be listed along with CP No.I67/ChdlHry/2017 on 03.07.2017 for 

hearing, 

June 29,2017 J arora 


